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THB MINISTER. OP STATE IN THB 
D1!PARTMBNTS OF YOUTH AFFAIRS 
AND SPORTS & WOMBN~S WBLFARE 
(SRRIMAn MAR.GARET ALVA): (a> 
Upto the year 1985.86, 55 Centrally Span. 
IOred I.C.D .S, Projects bave been lane­
doaed ror Rajasthan out of which 2 are 
10 O1ittdi'larb Distt. During 1986·87 f 8 
projects .have been sanctioned for Rajala 
thaD. 

(b) Yes, Sir. 

(c) The projeCf. level fUDctioDaries are 
... Ined by the National Institute of Public 
Cooperation & Cbild Development New 
Delbl/Lucknow for a duration of 2 months. 
!'be middle leve) functionaries, i.e. super­
"lOf8 ar e train ed for 7 months by th e 
Rome ScieDce CoHeae, Udaipur. The 
aoganwadi wOlkers are trained at several 
Allpnwadi Workers Training Centres 
within tbe State. They are given trainiDI 
for 3 months. 

,.",,11] 
VaJ1ldoot Seniees In ADcJbra Pradelh 

'165. SRRI V. SOBHANADRBBS· 
WARA RAO: WiJ) the Minist er of 
t'UNSPORT be pleased to state: 

(a) whether Vayudoot is proposing to 
_pand its services in Andhra 'Pradesh 
durms the Seventh Plan period; 

(b) if 80. which are tbe place' likely to 
be covered during the year 1986-87 ; and 

(c) places likely to be covered subse­
quentlyaDd the steps taken in that relJard 
eapecfal1y to attract tourists? ' 

THB MINISTER OF STATE IN THE 
DBPARTMENT OF CIVIL AVIATION 
(SBlU JAODISH TYTLER): (8) No. Sir. 

(b) Dool not arise. 

(c) No plants for eapanlioD of Vayu· 
doot Semoes beyond the Seventh PIID 
ftdod ha'~ 1» .. 0 f~ul.t,d" 

Aile ... CorruptloD III Ceatra. CoaleD 
for Researeb In A)'arveda ud SIMba 

6166. SHRI D'HARAM PAL SINGH 
MALIK: Will the Mini"lter of HBALTH 
AND FAMILY WELFARE be pleased to 
state: 

(a) wbether the Central Council for 
Research in Ayurveda and Sfddha is the 
apex body for research In Ayurve4a and 
Slddha : 

(b) how are the Directors of the InsU· 
tut ea of the Council aDd Dir ector of tho 
Council appointed and how tbey are rea 
moved if their services are not consistent 
with the progress of organisation in ad-

ministrative, financial and technical ma tt ers; 

(c) whether attention of Government 
was drawn to news item appearing in the 
Iansatta of 26 December, 1985 about tbe 
corruption in tbe Central Council for Re­
learcb in Ayurveda and Siddha ; and 

(d) If 10, wbat are the steps takeD 
thereon and whether thil affected the ob­
Jectives for which the CounCil was started ., 

THB DEPU1Y MINISTER IN THB 
DEPAR.TMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) Yes, 
Sir. 

(b) The Director of the Institutes and 
Director of the Council are appointed 
keepin8 in view tbe recommendatioDs of 
the duly constituted selection Committees/ 
Departmental Promotion Committees iD 
accordance with the recruitment rules 
approved by tbe Governio, Body (or those 
posts. The appointing authority in respect 
of tbe Directors of the Institutes is the 
President of tbe . Governinl Body of tbe 
CouDell. The Director of the Council is 
to be appointed by the Governing Body of 
the Council with prior approval '01 the 
Central Goyernment as per tbe Bye-Iawl 
of the Council.' 

Tbe CeDtral Civil Service (Cauduet) 
R.ules and the Central Qvil Service (CIa .... 
flcation, Control & Appeal) Rules are ap­
plicable to tbe employee. of tho COUDell 
and disc1p1iDIU')' actions 'I&io.t the ..... 
pl •• are ipatltuted .. .- tIMt provialoa, 




